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qr.#1.:. 829(37).—fEeft qar wey sAfafa=w,1999 (1999 FT 42) #T 4T=T 6 FHIST-4TT (3)
* ©T () ST oTeT 47 FIT T&T ARRAT H TIRT Fd g0 AT a5 Tagnr fash qa1 &g
(AT & 9Tg< & Tamt T =af~e gy sfagfa &1 s staar em) &fFemmeet, 2000 (3 w7
2000 T TfEg=aT /. wAT. 20/2000-37aT) H Meferfad Serree F3ar g, TIid;--
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2. fafaa=t & "eire -
faraeft 7ot waer (Wa & aree & et T srie g sta qiaer staeer srerEt =) faaemest,

2000 (3 < 2000 #1 =T &.HWT. 20/2000-=17a) #, fafaaw 2 #, @< viib #, & wie@Er
TTEIHTOT ZETAT STTUAT

(. dr. =)
EEICRC R P E]

aTe femquft.—aer fAfR=smastt 8 #er, 2000 & SHUH.S.H.406(37) & ST FLRIT TSI & 90T 11,
dT 3, I7-TT (i) H THTiora i< qersa wferfera grer gonfera fir woft of—
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T.158(3r) fmTF 02.03.2001
. 175(31) e 13.03.2001
T, 182(31) fa=T= 14.03.2001
. 4(31) =T 02.01.2002
. 574(31) fa=i= 19.08.2002
. 223(31) fa=i 18.03.2003
. 225(31) fa7 18.03.2003
. 558(31) famT 22.07.2003
. 835(3r) fA 23.10.2003
. 899(31) famT= 22.11.2003
T, 12(3) AT 07.01.2004
. 278(%1) fei 23.04.2004
T, 454(%1) =T 16.07.2004
T. 625(z1) T 21.09.2004
. 799(3) et 08.12.2004
. 201(31) fa=7 01.04.2005
.. 202(3r) &A1 01.04.2005
. 504(31) a7 25.07.2005
.. 505(3r) f&A 25.07.2005
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738(31) 3T 22.12.2005

29(=r) AT 19.01.2006

. 413(37) fa== 11.07.2006
. 712(37) T 14.11.2007
. 713(37) T 14.11.2007
. 737(37) T 29.11.2007
. 575(3r) f&== 05.08.2008
. 896(3r) f2= 30.12.2008
. 851(3r) f&= 01.12.2009
. 341 (31) f=T 21.04.2010
. 821(3r) f&A= 10.11.2012
. 606(31) faT 03.08.2012
. 795(37) faAT630.10.2012

796(31) feT 30.10.2012
797(31) fe=r 30.10.2012

. 945(z7) fAT 31.12.2012

. 946(z7) fAT 31.12.2012

+.38(e7) fami 22.01.2013

%. 515(z1)) fA7 30.07.2013
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AraLfY. 7. 532(:7) R 05.08.2013 AraLfY. 7..683(:7) fRFTF 11.10.2013
AreLfY. 7. 341(:7) R 28.05.2013 AraLfY. 7..189(:7) R 19.03.2014
ALBLEL. 7. 344(z7) AT 29.05.2013 ALBLAY. 7..190(7) R 19.03.2014
ALaLRL. ®.195(:7) A 01.04.2013 ALBLRL. #..270(7) R 07.04.2014

ALY . 393(z7) Rt 21.06.2013
ALY . 591(z7) Rt 04.09.2013
B . 596(z7) R 06.09.2013
AraLfY. 7.597(3) R 06.09.2013 Lo, |..371(%) fak 30.05.2014
. 7.681(3) fai= 11.10.2013 AL fL. #.435(e) T 08.07.2014
s ®.682(:r) AT 11.10.2013

ALBLRL &, 818(er) Rt 31.12.2013
ALHLRL . 805(sF) i 30.12.2013 ALHLEL H..436() FTF 08.07.2014

..361(z7) f 27.05.2014

A.

ar.arfa

|ra1RL #..370(:7) AT 30.05.2014

ALeLR. 7..400(7) BT 12.06.2014

RESERVE BANK OF INDIA
(Foreign Exchange Department)
(CENTRAL OFFICE)
NOTIFICATION
Mumbai, the 17th October, 2014

Foreign Exchange Management (Transfer or Issue of Security by a Person Resident
Outside India) ( Fifteenth Amendment) Regulations, 2014
G.S.R. 829(E).—In exercise of the powers conferred by clause (b) of sub-section (3)

of Section 6 and Section 47 of the Foreign Exchange Management Act, 1999 (42 of 1999),
the Reserve Bank of India hereby makes the following amendments in the Foreign
Exchange Management (Transfer or Issue of Security by a Person Resident Outside India)
Regulations, 2000 (Notification No. FEMA 20/2000- RB dated 3rd May 2000), namely:—

1. Short Title & Commencement:—
(i) These Regulations may be called the Foreign Exchange Management (Transfer or Issue

of Security by a Person Resident outside India) (Fifteenth Amendment) Regulations, 2014.
(ii) They shall come into force from the date of publication of this notification in Official
Gazette.

2. Amendment of the Regulations:-
In the Foreign Exchange Management (Transfer or Issue of Security by a Person Resident

Outside India) Regulations, 2000 (Notification No. FEMA 20/2000-RB dated 3rd May 2000),
in Regulation 2, in clause viii b, the existing explanation shall be deleted.

[No. FEMA. 323/2014-RB]
B. P. KANUNGO, Principal Chief General Manager
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Foot Note:—(i) The Principal Regula-
tions were published in the Official
Gazette vide G.S.R. No. 406(E) dated
May 8, 2000 in Part II, Section 3, sub-
Section (i) and subsequently amended as
under:-

G.S.R.No. 158(E) dated 02.03.2001
G.S.R.No. 175(E) dated 13.03.2001
G.S.R.No. 182(E) dated 14.03.2001
G.S.R.No. 4(E) dated 02.01.2002
G.S.R.No. 574(E) dated 19.08.2002
G.S.R.No. 223(E) dated 18.03.2003
G.S.R.No. 225(E) dated 18.03.2003
G.S.R.No. 558(E) dated 22.07.2003
G.S.R.No. 835(E) dated 23.10.2003
G.S.R.No. 899(E) dated 22.11.2003
G.S.R.No. 12(E) dated 07.01.2004
G.S.R.No. 278(E) dated 23.04.2004
G.S.R.No. 454(E) dated 16.07.2004
G.S.R.No. 625(E) dated 21.09.2004
G.S.R.No. 799(E) dated 08.12.2004
G.S.R.No. 201(E) dated 01.04.2005
G.S.R.No. 202(E) dated 01.04.2005
G.S.R.No. 504(E) dated 25.07.2005
G.S.R.No. 505(E) dated 25.07.2005
G.S.R.No. 513(E) dated 29.07.2005
G.S.R.No. 738(E) dated 22.12.2005
G.S.R.No. 29(E) dated 19.01.2006
G.S.R.No. 413(E) dated 11.07.2006
G.S.R.No. 712(E) dated 14.11.2007
G.S.R.No. 713(E) dated 14.11.2007
G.S.R.No. 737(E) dated 29.11.2007
G.S.R.No. 575(E) dated 05.08.2008
G.S.R.No. 896(E) dated 30.12.2008
G.S.R.No. 851(E) dated 01.12.2009
G.S.R.No. 341 (E) dated 21.04.2010
G.S.R.No. 821 (E) dated 10.11.2012
G.S.R.No. 606(E) dated 03.08.2012
G.S.R.No. 795(E) dated 30.10.2012

G.S.R.No. 796(E) dated 30.10.2012
G.S.R. No. 797(E) dated 30.10.2012
G.S.R.No. 945 (E) dated 31.12.2012
G.S.R. N0.946(E) dated 31.12.2012
G.S.R. N0.38(E) dated 22.01.2013
G.S.R.No.515(E) dated 30.07.2013
G.S.R.No.532(E) dated 05.08.2013

G.S.R. No.341(E) dated 28.05.2013
G.S.R.N0.344(E) dated 29.05.2013
G.S.R. No.195(E) dated 01.04.2013
G.S.R.N0.393(E) dated 21.06.2013
G.S.R.N0.591(E) dated 04.09.2013
G.S.R.N0.596(E) dated 06.09.2013
G.S.R.N0.597(E) dated 06.09.2013
G.S.R.N0.681(E) dated 11.10.2013
G.S.R.N0.682(E) dated 11.10.2013
G.S.R. No818(E) dated 31.12.2013
G.S.R. No805(E) dated 30.12.2013
G.S.R.N0.683(E) dated 11.10.2013
G.S.R.No.189(E) dated 19.03.2014
G.S.R.No.190(E) dated 19.03.2014
G.S.R.N0.270(E) dated 07.04.2014

E

)

)

E

E

E

G.S.R.No. 361 (E) dated 27.05.2014

dated 30.05.2014
dated 30.05.2014
) dated 08.07.2014
) dated 12.06.2014
) dated 08.07.2014

(
G.S.R.No0.370(E
G.S.R.No.371(E
G.S.R.No. 435 (
G.S.R.No. 400
G.S.R.No. 436 (
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